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INCOME-TAX APPELLATE TRIBUNAL ,PUNE
(Ministry of Law & Justice, Government of India)
No.F.2-Jd/ATPN/2026 Date: 14.01.2026.

NOTICE

As per Head Office order No.F.1.Ad-(AT)/2026,dated 13.01.2026, Jt is to
inform that all the cases fixed before Bench-‘A’,’B’,’C’ &’SMC’ of
ITAT, Pune Benches, Pune for 15.01.2026(Thursday) are adjourned to
respective dates as per cause list upload‘?)‘n ITAT, website & the ITAT
Office shall remain closed on the said date on account Pune Municipal
Corporation Election,2026, scheduled on 15.01.2026 (Thursday).
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